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Hon'ble Shri R.K. Upadhyaya, Member CA)
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Principal Secretaf^y—curn—Di f'ectof",
Depaf"tfiient ot Tf"ai'nifig and Techfiical
E u u c a 11 o in , N u fi i M a y a R a rn M a f~ 9»
P1tampura, De1h1~88.

Respondent
(By Mrs■ Surnedha Sharnia, Advocabei

ORDER (ORAL)

Rv Hon'ble Smt. Lakshmi Swaminathan. Vice Chairman (J)

Heard both the leaf^nd coufieei lOf tns pdf uies.

2. In terms of Tribunal 's order dated 22.4.20ui:

in OA 2887/2001, it IS noticed that the respondents

have issued order dated 2S.7.2uui. ey tnis order , on©

post of Principal in Commercial Secretarial Instituoe
(CSI) , Shakurpur, Delhi has been revived by the orders
of the COnipeterib dUoliCJf 1 oy Udbeu laiU.iiUOi.

3. In the reply affidavit filed oy thie

respondents^ although they have stated that thereafter ,
they have taken necessary steps for filling up one

post of Principal, CSI and have accordingly iritbiaoeo

the process of doing so on 5.8,2002, it is reievarit to
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(R.K. Upadhyaya)
Member (A)

CSmt. Lakshmi Swaminathan)
Vice Chairman CJ)
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